
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2896 180 3076 133 6 139 365 3 368 2664 183 2847

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

65 0 65 143 12 155 35 0 35 95 15 110

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3482 2839 6321 178 210 388 194 227 421 3466 2822 6288

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

34 3 37 707 253 960 0 7 7 120 253 373

SUPERINTENDENT: STATEMENT

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

MARCH, 2019

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


